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Working of sub-regional employment 

exchange, Curzon Road, New Delhi 

4361. SHRI ISHDUTTYADAV: 

SHRI RAM DEO BHANDARY: 

WHl the Minister of LABOUR be pleased 

to refer to the answer to Unstarred Question 

2565 given in the Rajya Sabha on 14th August, 

1997 and state: 

(a) whether it is a fact that while sending 

nominations to various Employers, dialatory 

tactics are adopted by the concerned officials 

of Sub-Regional Employment Exchange, 

Curzon Road, New Delhi who are dealing with 

Group 'D' post in various categories; 

(b) if the answer to (a) above is in the 

negative, when the vacancies belonging to 

Department of Post, District and Session Judge, 

Delhi and E.S.I.C, etc. were received and when 

the same were despatched; and 

(c) what are the comments of the Director, 

Employinent Exchange, NCT Delhi about the 

letters which were written by some Member 

of Parliament on 22nd March, 1998 and 29th 

April, 1998 on various administrative lapses? 

THE MINISTER OF LABUOUR (DR. 

SATYANARAYAN JATIYA): (a) The Govt, of 

NCT of Delhi has informed that there are a 

few instances of delay in the submission of 

names by the officials of the sub-Regional 

Employment Exchange, Curzon Road (Kirby 

Place), New Delhi. 

(b) As per enclosed Statement. (See below) 

(c) Reply to the letter dated 22.3.98 was 

sent by the Govt, of NCT of Delhi on 4.5.98. 

With regard to the letter dated 29.4.98, the 

Government of NCT Delhi has stated that the 

matter is being investigated. 


